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INTRODUCTION

I, the chairman, committee on Public Accounts, having been

authorised by the committee to present this Report, on their behalf

present the Twenty First Report on Action Taken by Government on the

Recommendations contained in the Seventy Ninth Report of the

Committee on Public Accounts (20L4-2016)'

The Committee considered and finalised this Report at the meeting

held on 86 June 2022.

ThiruvananthaPuram

7* J,rly, 2022-

SUNNY JOSEPH,

Chairman,

Committee on Public Accounts'



REPORT

This Report deals with the Action Thken by the Government

on the recommendation contained in the 79'h Report of the

Committee on Public Accounts (2014-16)'

The 796 report of the committee on Public Accounts (2014-16)

was presented to the House on 16ft December 20t4. This Report

contained 16 recommendations relating to Health and Family Welfare

department. Government was addressed on 24ft Decembet, 20L4 to

furnish the Statements of Action Taken on these recommendations and

the final reply was received on 27m February 2020'

The Committee examined the statements of Action Taken in its

meerings held on t7.I0.20t7, L3.I2.20t7, 31.1-0.2018, 07'08'20L9'

I5.L2.2020 and 04.08.2021 and decided not to pursue further action on

the recommendations in the light of the replies furnished by the

Government. The recommendations and Government replies are

incorporated in this RePort.

Recommendation

(Sl. No. 1, Para No. 58)

The committee chides ttre Health and Family welfare Department

for not formulating a master plan to implement the objectives as

envisaged in the State Mental Health Policy 2000 even after thirteen

years. The Committee remarks that the Mental Health Policy 201-3 is

not an alternative to State Master PIan and directs the Health and Family

Welfare Department to formulate a Mental Health Plan at the earliest and

also to furnish the revised Mental Health Policy to the members of the

Committee.



Action Thken

A Sub committee has been constituted vide G.O. (R0

I434:15:H&FWD dated 18.05.2015 for the formulation of a State Mental

Heatth Plan to achieve the goals envisaged under State Mental Health Policy

2000 and reVised Policy 2013. But the Committee could not complete iS

activities on time. with the coming of new Government it was decided to

constitute a health policy for Government of Kerala' Since the

comprehensive health policy will also contain Government policies on Mental

Health, it was decided not to have a separate Mental Health Policy'

Recommendation

(Sl. No. 2, Para No. 59)

The Committee notices that there is no effective mechanism to review the

progress of implementation of the Mental Health Policy in our state' It is of

the opinion'that wittrout reviewing the merits and demerits of a policy' it

could not be evaluated. So the Committee directs the Health and Family

Welfare Department to take necessary steps to evolve a methodology to

review the programme.

Action Tbken

Government had set up working groups to identify medium and long

term of strategies for all aspects of heatth including Mental Health'

Accordingly the working group on mental health formulated the goals'

Identified for mental health better Government is in a position on initiating
a

strategy to achieve the goals Therefore the recommendations may be

dropped.

Recommendation

(Sl. No. 3, Para No. 60)

The Committee was surprised to not that a building constructed for the Mental

Health Centre, Thrissur was left idle as its construction is not favourable for

accommodating lunatic patienS. Intensifying the gravity the Health and
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Welfare Department had settled the bilts even without verifying the work'

The committee remarks that the officials of the Health and Family welfare

Department are also equally responsible as the PwD for this futile work' The

Committee directs the Health and Welfare department to be more vigilant in

avoiding such wastage of public money and suggests that the building should

be made use of for other productive purposes at the earliest'

Action Thken

The building constructed in the Mental Health Centre, Thrissur has

been made fully operating from L4.02.20L4'

Recommendation

(Sl. No.4, Para No. 61)

When informed that the epidemiological survey was envisaged to be

completed in January 2AL4 itself., the Committee urges the Health and

Family welfare Department to furnish a report regarding the epidemiological

survey at the earliest.

Action Thken
a

The Survey Report was published on 16'11'2016'

The major findings of the rePon are:

The study report estimated the prevalence of the following PsychiaUic

conditions in general population.

1. Prevalence of PsYchosis

Total population 0.55% (schizophrenia - 0.23o/o; Bipolar

disorder - 0.29%)

Adult population - 0.71%

Population below the age of 18 yrs 0'1%

(i)

(ii)

(iii)

2. Mental Retardation - 0.2Io/o (Iikely to be an under estimate - mild and

moderate cases of mental retardation will be missed)

3. Epileps y - 0.23o/o (likely to be an under estimate)
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4. Prevalence of Psychiatric conditions in Adult population - L2'43o/o
I

(1-B Yrs and older)

The most common Psychiauic problems in the Adult population are

Psychosis, Common Mental Disorders, Alcohol Related Problems and

Dementia & other cognitive impairments. Prevalence of these conditions

found in the survey are given below

(i) Psychosis - 0.7Lo/o (Schizophrenia 0.23o/o; Bipolar disorder

A.29o/o)

(ii) Common Mental Disorders - 9o/o

, This include non PsYchotic
Depression, AnxietY, Somatoform
psychiatric disorders. This is the

morbidity in the adult population.

(iii) Clinically significant Alcohol related problems - L' o/o

Cases of ptotonged and heavy Alcohol consumption were

onlY considered here.

(iv) Dementia and other cognitive impairments - L.26o/o (in the

population 60 Yrs and above, the prevalence is 1-0.48%)

5. It is observed that service of Uained ASHA workers can be used to find out

the prevalence of Psychiatric Conditions in the community ASHA5 have been

successful in identifying the prevalence of the above four adult mental health

problems.

6. Increasing age and sociat determinants of health like poverty, low education

and unemployed status were found to be associated with mental health

problems in the communitY.

7. Assessment of service utilization and needs of people wittr Psychosis.

The following observation were made'

About 74.40/oof the subjecs with Psychosis are getting some

form of treatment reducing the treatment gap to 24'60/o

one fourth of the mentally ill patients with major mental

psychiatric disorders

disorders and other minor
most common PsYchiatric

(it

(ii)



(iii)

illness are still not getting necessary treatment

(unwillingness to get treatment financial problems and

ihottug. of medicin.r *.r. the reason cited by the public).

This issue has to be addressed-

Majority of patients (89%) get treatment with modern

medicine.

(iv) Proportion of Psychotic patients on regular follow -up was

only 56%

(v) Contribution of DMHP and CMHP in mental health care was

onlY in IZ.tSo/o of cases

(vi) Facilities for vocational training, Iong stay care-homes, short

stay care homes and Day care centres for the Psychotic

patiens have emerged as the need of the society in the

Survey. This issue has to be addressed properly'

(vii) 43o/o of the psychiatric patients were depending on

rnment facilities for treatment'

Recommendation

(Sl. No. 5 Para No.62)

The Committee observes that an amount of Rs.56 lakh released to the

Medical College Hospital, Thiruvananthapuram for enhancing the number of

posts of psychiatric and also for commencing M. Phil Courses in Clinical

Psychology and Psychianic SOciat Worker and the diploma course in

psychiatric nursing was refunded without initiating any step. It suggesS that

the Health and Family Welfare Department should take meticulous effort to

get the amouht to materialise the proposals at the earliest.

Action Thken

The fund was meant for implementation of the scheme in 2010-11 and

the 1", instalment of Rs.56 lakh which was released to the Principal,

Government Medical College, Thiruvananthapuram, could not be utilised due

to technical reasons, mainly because of the short span of time to fulfill the

tenns and conditions of the sanctioned fund' Naturaly

Governmenuimplementing agencies are duty bound to refund the unutilised
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fund, if it is not specified in the release orders that the amount could be

parked in separate fund and used for period sgetching to different Financial

years. Therefore at this distant of time there is no scope for either revalidation

or re allocation of the amount by Government of India'

Further Recommendation

zoro-rra,caolgolld56B|6rMoqo-lGrofioool,lpgocDao(ofQDlncffDoco)o

or.lcrflccorc<n'loelcoroloi mo6rxcn-u19f mlal<olgf' m<da'lol aq"lsloflol

cu5erooofloflm- onrelqlccorog5 mla'lrol'l QJ,t86' 96' oJlcrflcono'laelc<oroxof

cruo6rxcruld &C(06IDo oflcoooceacm o$doloCcD cAcgod5" ele5ocaeica0

cn16cqco14.

Action Thken

An amount of Rs.2g4 takh was approved for the upgradation of

DepartmentofPsychiatryinGovernmentMedicalCollege'
Thiruvananthapuram under the manpower development scheme-B of National

Mental Health Programme (NMHP) during the financial year 2010-11' Out of

this, the 1-" instalment of Rs.56,00,000/- was released to Medical College'

Thiruvananthapuram. But the fund remained unutilised nrr zz.0z.2013' on

the basis of the direction from Government, the amount of Rs'56 lakh along

with interest Rs.2,6 L,gB7l-was refunded to the account of NHM' But NHM

had not refunded this amount to Government of India' Meanwhile' the second

instalment Rs.1-,1-7,66,000/- was sanctioned by Government of India and

released to NHM.

Then 'the HOD of psychiatry submitted revised proposal and

Administrative sanction was accorded by Government of Kerala'

consequently, the NHM transferred ttre whole amount of Rs'L'76'27'9871-

including the refunded amount of Rs.56 lakh and its interest Rs.2,61-,9871- to

the account of the Principal, Government Medical college'



Thiruvananthapuram on 20.06.2016. The work in this regard is in progress

and hence informed that, no amount sanctioned under NMHP has been

allowed to laPse.

AsperManpowerDevelopmentscheme_PlanB,increaseinpostof

Psychiagist is not required, instead of that hike in MD seats for Psychiatry is

required. As such the post of Psychiatrist was not increased' but MD seats

(Psychiatry) were increased from 3 to 1l- during this period'

Regarding starting of Diploma course in Psychiatric Nursing necessary

steps are being taken. The proposal for starting of MPhil course in clinical

Psychology/Post graduate diploma in clinical Psychology is being examined

in Government.

Recommendation
(Sl. No. 6 Para No'63)

The committee recommends to take necettity steps to start Psychiatric

units in al1 Taluk Head euarters Hospitals and the hospiuls upgraded as

District HosPitals.

Action Thken

Government have published a standard staffing paftern for Taluk Head

Quarters Hospital under the Ardram Mission implemented as part of the four

major development initiatives announced by the Hon'ble chief Minister'

Psychiatry is one of the services identified under the area' Government have

initiated a process for providing these services. It is expected that all services

which form part of standard staffing paftern for each level of hospitals will be

created for the next 3 years. when that is compreted psychiatric unit will be

available in all raluk Head euarters Hospitals provided we are able to re$uit

adequate number of staff. The standard staff pattern for taluk head quarters

hospitals under Ardram Mission along with the other details are enclosed

herewith. (Annexure I)
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Recommendation
(Sl. No. 7 Para No.64)

The Committee recommends that measures should be taken to

operationalise the IMHANS at Kozhikode at the earliest. Necessary fund and

posts be sanctioned for its smooth functioning.

Action Thken

Construction of the new four Storied building for IMHANS in the

Government Medicat College Campus is Completed. The Child Development

services (cDs) of IMHANS now functions in the new building with daily

out-patient clinics Adult Psychiatric out-patient clinics function on every

Tuesdays and FridaYs.

MPhil.Psychiauic social work course has already started in the year

20L4with intake of g students and the admission process for the second batch

is already started. The course is affiliated to the Kerala university of Health

Sciences (KUHS). Indian Nursing Council has given approval for starting

post basic Diploma in Psychiatric nursing course and the course will

commence in this academic Year.

It is four storied beautiful building. Due to shortage of staff the

building is only partly utilized. The request for creation of minimum required

faculty posts and also the request for permission to appoint minimum staff on

contract badis till the posts are created is under the consideration of

Government.

Recommendation
(Sl. No. B Para No.65)

The committee was anxious about the plight of the lunatics' It remarks

that the person once treated for psychiauic disorders will be viewed with

suspicious eyes through out their life. The Committee feels pity over the fact

that many patients were left abandoned at the place of treatment even after
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they were cured. It emphasizes the need of a State level Rehabilitation CenUe

under the control and supervision of the Health and Family Welfare

Department with facilities for work as well as vocational Uaining' The

committee is of the opinion that attending mental patients requires much

dedication and should not be carried out as part of one's official duty' Hence

it suggests to incorporate voluntary agencies in the rehabilitation of mental

patients. .

Action Thken

MentalcareandrehabilitationofPsychiauicpatiensaresensitive

issues to be handled with utmost care and preparation' The PsychiaUic

patients accommodated at different centres are of different age group and sex'

The mental disorder and ueatment of persons varies from one another' A few

requires prolonged fieatment and after care' still then' there are a few others

who are always aggressive. Government consider it as a delicate issue to be

handled with more humane approach and dedicadon. considering the anxiety

expressedbythePublicAccountsCommittee,Governmenthaveengagedthe

leading voluntary agencies in India dealing with Mental Healttr' such as'the

Banyan' and 'Tata Institute of social sciences' to help in rehabilitation of

cured Patients.

Recommendation
(Sl' No' 9 Para No'66)

TheCommitteedirectstheHealthandFamilyWelfareDepartmentto

collect and furnish detailed report regarding the psychiauic hospitals/nursing

homes, de-addiction centres, rehabilitation centres' care homes' day-care

homes etc under the control of Non governmental organizations or private

agenciesfunctioningwiththeaidfromsocialJusticeDepartment.
Action Taken

The list is appended as annexure (Annexure II)
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Recommendations

(Sl.No.lO Para No. 67)

Considering the Media reports regarding the reprehensible activities of certain

private agencies including sexual abuse, the Committee demands for closing private

institutions lacking adequate facilities. It directs ttrat State Mental Health Authority

has to monitor such institutions in this sector. The Committee recommends that the

Health and Family Welfare Deparnnent should take necessary steps to compile a

comprehensive database of all mental health trcatment centres in various disciplines in

the state. ,

Action taken

List of the institutions is appended as (Annexure III).

Recommendations

(Sl.No. 11 Para No. 68)

When informed that in our State Rehabilitation Centre, care homes, day care

homes etc. for lunatics are being established with the certification of Social Justice

Deparrment under the pWD Act [Persons with disabilities (Equal Oppornrnities,

prorecrion of Righs and Full participation) Act, 19951 the Committee opines that

there should be a consensus benveen the Social Justice and Health and Family Welfare

Departments in this regard and license for such institutions should be issued under the

provisions of Mental Health Act by the Health and Family Welfare Deparnnent. It

directs the department to take up the matter wittr Government of India to resolve the

contradiction in the provisions in the Menul Health Act and PWD act regarding the

admission of wandering lunatics in sub centres.

Action taken

As there'is no visible conuadiction in the functions of Mental Health Act L987

regarding admision and ueatment of wandering lunatics the recommendation of the

Committee in this regard appears to be difficult to implement tt is settled law that if
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the State formulate a law on a mafter that falls under the concunent list a law made be

the parliament shall have oveniding provisions over the rule enacted by the State on

the same subject. Therefore it is not within the power of the State Government to

advice the Unton Government in true terms and text of ttre recommendation. However

the Health and Family Welfare Department is maintaining consensus wittr the Social

Justice Department on managing the rehabilitation centrc of ttrose who are mentally ill

Recommendation

(Sl. No. 12 Para No. 69)

The committee strongly recommends to take appropriate action to

conduct inspections as envisaged in the Mental Health Act and to appoint

adequate number of inspect"", 

i}.":.#;t;
As per G.O.(Rq gZOenqlU&FWD dated z7-g-2LL4Government have

appointed a pool of qualified psychiatrists as inspecting Officers at State level

as per Section 1-3 of Mental Health Act 1-987 and RuIe 29(3) of Kerala State

Mental Health Rules. It was also notified as SRO 94120L5. The Psychiatric

inspecting officers so appointed are authorised to inspect Psychiatric

Institutions in the State based on

(a) direction form state Government or licensing authority and

(b) ro inspect the facilities in the Mental Health Institutions in

connection with issuing of new licenses or renewal of existing

Iicense

In connection with (a) above 226 application for licence was received

from various Private Psychiatric institutions to Kerala State Mental Health

Authority which is the licensing authority till date. The Psychiauic inspecting

officer have conducted inspections in 209 institutions with the directions to

ratify the same and fite compliance report. Based on the compliance report

received from those institutions, 53 re-inspections have also been conducted

by the psychiatric Inspecting officer. In connection with (a) above, t7

inspections have been conducted in different institutions.
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Recommendation

(Sl. No. 13, Para No. 70)

The committee directs the Health and Family Welfare Departmerlt that

sufficient fund should be provided to construct a new building for State

Mental Health Auttrority. It also recommends to take necessary steps to

enhance the staff strength of State Mental Health Authority.

Action Thken

Renovation of Kerala State Mental Health Authority building at an

estimated cost of l-5,00,000/- is partially completed. Elecuical maintenance

work estimating 2,60,000/- is yet to be started. Vide letter No.

AIL2AI2015/SMHA dated 10-4-2015 it was informed to Health and Family

Welfare Department that the issue of enhancing staff strength of State Mental

Health Authority shall be considered after the completion of repair and

maintenance of the building.

Recommendation

(Sl. No. 14, Para No.71)

The Committee analyses that in Higher Secondary schools serious

psychological issues are reported among children as a result of the increased

use of mobile phones and internet as well as the mental stress due to academic

competition which necessitated setting up of counselling centres in schools.

Hence the Committee emphasizes the necessity of expanding mental health

programme. It observes that many unauthorized counselling centres are

functioning through out the State. So the Committee directs the Health and

Family Welfare Department to take up the matter with central government to

make necessary amendments in the Mental Health Act to make the registration

of counselling centres mandatory.

Action Thken

School Mental Health Programme is being implemented under

Comprehensive Mental Health Programme through District Mental Health
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Programme/Community Mental Health Programme in all disuicts. Steps are

being taken to address the issues related to increased use of mobile phones

and internet and mental stress due to academic competition through this

Programme.

As per direction from State Government (Lr.No.825lELl201-5/H&FWD,

dated 02.06.2015) Secretary state Mental Health Authority (Lr. No.

A/L2012015/SMHA dated 02.07.20L5) proposed that Health and Family

Department should formulate guidelines to make it mandatory to register the

counselling centres under Kerala State Mental Health Authority, and that the

Government,shall examine the scope of making registration of counselling

centres mandatory. New Mental Health Care Act published on April 7, 2017

did not include Registration of Counselling centres in it.

Recommendation
(Sl. No. 15, Para No. 72)

The committee expresses its dissatisfaction over the lackadaiscal

arritude of the Health & Family Welfare Department in not furnishing the

Remedial measures taken statement regarding the Audit paragraphs even at

the time of committee meeting. It condemns the department for not

complying the assurance given at the time of witress examination that notes

would be furnished within one month. It reiterates is earlier demand to

furnish the same within one month.

Action Thken

The Remedial Measures taken Statement of audit para 1-.1- contained in

the Audit Report 2010 is furnished below. National Rural Health Mission.

PIP 20I2-l-3 Kerala have sanctioned fund of Rs.1-,05,1-3,1-00/- to Kerala State

Mental Health Authority for conducting Epidemiological Survey in 5 districts

such as Kollam, Idukki, Palakkad, Waynad and Kasargod. The survey had

been completed and report submitted to Government 28 April 2016. The

report was accepted vide G.o (P) No. 366/2017IH&FWD, Dated 06.02.20L7.
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State Mental Health Authority is carrying out inspections for the purpose of

issuing licence and renewal of licence.

periodic inspection could not be conducted due to shortage of

psychiatric fnspecting officers. Steps have already been taken to fill up the

existing vacancies in the Mental health Centres by promotion, and

appointment through PSC/Employment exchange.

The Mental Health care Act, 2017 which is coming into effect from

January 7,20t9 does not have Board of Visitors. So there is no relevance in

constituting Board of Visitors now.

The details of utilization of fund for the mental Health Programme in

Medical College Thiruvananthapuram, Alappuzha, KottaYom, Thrissur And

Kozhikode is furnished below.

1. Medical College. Thiruvananthapuram

During 2005-06 to 2008-09, an amount of Rs. 47,62,L00/- was received

for National Mental Health Programme from Government of India. It was

fulty utilised and proper inspection has been done by the Mental Health

Authority in Psychiatric institutions and licensing is up-to-date.

2. Medical College. Alappuzha

An amount of Rs. 30,68,000/- was sanctioned by Government of India

during the year 2007-08 for the purpose of up gradation of Psychiatric wing

and an amount of Rs.3,76,4381- received as interest from 2007-08 From this

an amount of Rs. 34,44,438i- utilized for the construction of OP block in

psychiatric department and Rs. 50,525 was utilised for the purchase of

equipment. There is only an amount of Rs. 1-L,860/- is remaining unspent balance.

3. Medical College. Kottayam

An amount of Rs. 26,20,000/- released for the scheme DMHP during

the year 2004-2005 and balance amount of Rs.348/- only remaining in the

year 201-3 and now it is completely utilized. An amount of Rs.45,20,000/- has

been released bv Government of India for the scheme NMHP during the year
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2007-2008 and it was fully utilised in the yeat 2014.

4. Medical College. Thrissur

An amount of Rs.1,1-,16,500/- has been released by Government of India

during the period of 2005-06 and an amount of Rs.33,49,500/- has been

released during 2007-08 for the up gradation of Psychiauic wing' An amount

of Rs. l-7,66,000/- was remaining in 2008-09 and it was fufiy utilized in the

year 2014-15.

5. Medical College, Kozhikode

An amount of Rs.26,20000/- was released by Government of India for this

institution. An amount of Rs. 69,390/- remaining in 2008-09 and it was fully

utilised in the year 2009-10.

Recommendation
(Sl. No. 16, Para No. 76)

The Committee analyses that the deficiencies pointed out by Audit are

due to the non integration of office Management system and Hospital

Information System in the Regional Cancer Center, which were working on

different updated technologies. The Committee evaluates that it is high time to

develop a full fledged Hospital Management Information System (HMIS)

adopting latest technologies. So the Committee directs the Health and Family

welfare Department to take essential steps in this regard. It also recommends

that Regional Cancer Center should be permitted to go ahead with request for

proposal (RFP) for HMIS at the earliest so that specific uses and design

requirements of RCC could be met rather than implementing the HMIS

through the e Health Project of Government of Kerala and urges the Health &

Family Welfire Department to look into the matter urgently.

Action Tbken

In order to rectify the serious discrepancies and deficiencies that

evolved/arose due to the use of outdated technologies and non-integration of

office Management system and Hospital Information system, it adopted a
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software, Tally ERP I as an interim measure to resolve the issues.

Government have sanctioned Rs.3 (Three) crone for the development of office

Management System and Hospital Information Systems vide G.O. (MS) No.

325120L3/H&FWD dated I6-7-20L3. Based on this, it could develop and

implement a full ftedged Management Information System (HMIS) in RCC

with in a period of one year.

SUNI\IY JOSEPH'

Chairman,

Committee on Public Accounts.

Thiruvananthapuram,

7h Jdy,2o22
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Non -Governmental Orsanisation

OP

I

I

i

oELCoao 
"-tcol 

goriluE omrcoocrug1,

aeJaoojJoo, OaC5doAOo, Oec€do.

"Ocr$. "Ocd.' 
nu olloi Groeoca,tcBo

ogrrncd, ooJctdo.

Sneha Bhavan Psycho-Social Rehabilitatioh Centre;

Keerampara, Ernakulam.

Bethlahem Abhaya Bhavan

Psycho-Social Rehabilitation Centre,

Koovappady, Perunrbavoor, Ernakulam.

Abhaya Bhavan Psychosocial Rehabilitation Centre

For mentally ill, Koovappaiy, Ernakulam.

Snehatheeram

Vilakkudv P.O, Kollam.

Candhi Bhavan Psycho Social Rehabilitaticn Centre,

Candhi Nagar, Pathanaouram, Kollam.

Sneha Mindiraml Sneha Trust, Vandanakham P.O, ldukki.

Holymount Punaradhivasa Kendram, Kannur.

#h"i"y" Psycho Social Rehabilitation Centre, Kasargode'

I_-i
I

Theresa Manasika Punaradhivas Kendram, Kannur

Nalla Samaryan Ashramorn, Kasargode.

StJ"reph Prycho Social Rehabilitation Centre, Ariyil, Kannur.

thirurekthashrama Manasika. Punaradhivasa Kendrarn, Kannur
I

Arch Bishop Benedict Margregorius Snehaveecju,

I Nalanchira, Thiruvananthapuram

.Love Trust, Love Home, Kadavoor, Ernakulam'

lyott i Nivas Charitable Society, Waynad.

Sneha Mandiram Manasika Punaradhivasa Kendram, Kannur.

Sneha Bhavan Mansaika Punaradhivasa Kendram (women), Kannur

1<. I Marfya Sadhanam Rehabiiitation Centre, Kasargode

L'h,t



zt. thtippaAa-,tai.'asG p J naraafr ;uaiTenaEn,, wavrnC

22, Shalorn Karuny

Tampton Abdar Azeez Memoriar r"r"ffi
Cilgal Ashwasa Ahavi

+:..__
Marvalah Davuri

Madhurima Junction, Malayattoor p.O, Ernakulam.

Prathyasa gh"

Malyidam Thuruthu p.O,'Ernakulam.

23.

1A21.

25.

__+
'la 4

26.

Ayiroor Padam Thrikkarippoor, Ernakulam.

-

We Care Psy28.

29.

30. Aoarsn Lharitable Trust

Ernakulam. Dav Cere i-

o2l

Day Care Centre for f"lentally Challorge

lccoRN DayCarecentte@
Kavalappara, Shornur, palakkad

Faith India, Day Care

Mannarkkad, palakkad.'

33. lMHANsDayCarec@
Calicut Medical College Campus, Kozhikkode.

Helpage india

4th Cross Road, panampilly Nagar, Ernakulam, Kerala.

Alzhi:.ner's and Related

rE

Gl.7

Centre for Cerentologicalffi

.t@
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Rehabilitation centre for HIV/AIDS patients

1

Swantham Social Service Society,

AKG Road, Toll Junction,

Edapally, Ernakulam

Centre for Women EmPowerment

II

Anweshi Womens Counselling Centre

Near MadakkuniTemple,
Kuthiravattom P.O, Kozhikode

2

Abhaya

Athani Building

Va nchiyoor, ThiruvananthaPuram

3

Saradha krishnaiyer Sadgamaya Centre

Sarada Bhavan

Puthenpurakkal Building

udayamperoor, Kochi

Uiiwala Homes

aI

Cultural Academy for Peace

Door N0.41/1964, First Floor, Payloli Road

Ernakulam North

z

St.Bernaditte Home for Women

C/o St vincent Home

Convent Road, kozhikode 573032

3 t-rt"' tt-. t*taka Mahila Samajam, manjeri 
'-67612L

Swadher greh

1

Kerala Working Womens Association

Near Contonment House

VikasBhavan

z

Abhaya

Athani Building

Va nchiyoor, Thiruvananttf Puram

3

Deshasewini Vanitha Samajam

Thenguvila, Puthalam

Kottukal P.O, ThiruvananthaPuram

4

District womens Council

ldukki Colony P.O, ldukki

5
Dharrnagiri Vikas SocietY

Kothamangalam Ernakulam

6
Natigral Service SocietY

Nss lnstitute Building, Perinthalmanna, Malapuram

7

Peoples Council for Social iustice

ACM Lord, AC City Building, Opposite Mangala Vanam

Near High Court, Kochi



.eKOTLAM 05 CENTRES

t2. Sreenikethan Centre for Social Development,
Chathannoor P.O., Kollam
Ph : 047 4-3206883, 2593093, 2001415

Chathannoor

13. Jawahar Balbhavan,
SastriJunction, Kollarn, Ph 0474 - 2744365

Sastriiunction

L4. International Centre for Study& Development,
Pulamon PO, Kottarakkara, Kollam
Ph : 9961042776

Kottarakka"ra

15. Govt. Mahila lvtandiram,
Karikodu, Kollam
Ph:0474-27L4890

Karicode

16. Trust of Mahatma Gandhi lnternational
Charities, Gandhi Bhavan.P.O.,

P.B. No.39, Pathanapuram, Kollam 689695
Ph : 0475-2355573, 2355507

Pathanapuram

PATHANAMTHITTA 02 CENTRES

t7. Nazareth Asramam.

Othera P.O., Thiruvalla, Pathanamthitta - 689546

Ph : 0469-2625099, 2555416

Nanoor, Thiruvalla

18. Govt. Mahila Mandiram,
Keezhukkara, Kozhencherry, Pathana mthitta
Ph :0458-2310057

Keezhukkara,
Kozhencherry

ALAPPUZHA 05 CENTRES

19. GandhiSmaraka Grama Seva €entre

S.L. Puram. P.O., Alappuzha 688523

Ph : O478-2861493, 2865493, 9495443096

Kanjikuzhy,
S.L. Puram, Cherthala

20. Snehanikethan Charitable Society,

PP Vlll-324, Pathiyoor East, Panniyoor P.O.,

Ala ppuzha . Ph:047 9-2435208, 94953 10388

Pathiyoor

zt. Govt. Mahila Mandiram,

Alissery,Alappuzha - 588001

Ph : 047 7 2-251232, 9 447 23t3O7

PH Ward, Alappuzha

22. George Education Medical& Charitable Society,

Court Junction, Mavelikka ra,

Alaopuzha. Ph : 0471-27 2317 L, 9495453550

Mavelikkara

23. I Huda Trust Service Providing Centre Harippad

24.

Huda Trust Hospital, Kumarapurarn P.O,

, Alappuzha, Ph :0479-2412091

iawaharlalMemorial Social Welfare & Public

Co-operation Centre, Thalayolaparambu P.O.

m-685605, 04829 -23617 5,

Govt. MahilaMandiram,
Kallara P.O., Kottayam-68661 1

Ph:0482-9269420

ThalayolaparamPu,
Kottayam

Kallara,

Kottayam

KOTTAYAM OsCENTRES
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LIST OF SERVICE PROVIDING CENTRES DURING 2018-19

under PWDV Act 2005

sl.
No.

Name & Address of the lnstitution Location

THIRUVANANTHAPURAM 11 CENTRES
1 Kerala Working Wome n's Association,

Near Contonment House, Vikas Bhavan P.O (FCC)

Ph :047 t-27 )t 683, 23L827 3, M o b :9447586780

Vanitha Cell,

Mettukada,
Thiruvana nthdpuram

2. Kerala Mahila Samakhya Society
T.C.zO/ t652,'KALPANA", Kunjalummoodu,
Karamana P.O., Thiruvananthapuram-595 002
P h :0 47 t-29 t32t 4, 29 732L2

Kunjalummoodu

3. Kerala Working Women's Association,
Near Contonment House, Vikas Bhavan P.O.

TVM.(SSH) , Ph :047L- 23L8273

Vazhuthacadu,
Thiruvananthapuram

4. Abhaya, Athani,Vanch iyoor, Tvm
P h :0 47 t-2 4 62620, 2465 627

Vanchiyoor,
Thiruvana nthapuram

5. Desasevini Vanitha Samajam,
Thenguvila, Puthalam, Kottukal P.O. Tvm.
Ph:047 L-2267 984, 99957 24298

Kottukal

6. Karunya Charitable Society,
Karunya BhaVan, Vettinadu, Vattappara, Tvm.
Mob : 9447 22t047 . 047 2-2585995

Vembayam Grama
Panchayath Office

7. Govt. Mahila Mandiram,
Poojgppu ra, Tvm-695012
Ph : O47L-234OI26

WPO Office,
Poojap-pura

8. lnstitution for Rural Development,
Powathil Building, 1" Floor, Amboori P.O.

Tvm.695505
Ph : O47 I-2246258, 9447 0337 84, 9 447 0027 20

Amboori

9. Cheru ResmiCentre,
Velan kann i J u nction, Valiyathu ra

Tvp m-69 50 08, 9 447 0L67 6L
cheruresmi@yahoo.com

VelankanniJn.,
Valiyathura

10. Sthree Sakthy Mahila Samajam,
Edassery, Chellamcode,
Ned u mangad, Thiruvanantha pu ram-5955.11
Ph : 047 2-2800808, 944630305 1,

kumarisasika la@ ema il.com

Chelliamcode,
Nedumangad

11. Joseph Memorial Mahila Samajam
Elavanikara, Veliyamcode P.O.,

Neyyattinka ra, Th iruva na ntha pu ra m-6955 12
047 r-2297 L28, 9 446532304

Pongumoodu,
Neyyattinkara



26. Kottayam Social 5ervice SocietY,

Chaitanya, Thellakom, P.O, KottaYam

Thellakom

27. Archana Women's Centre

Jyothi Jeeva Poorna Trust, Punnathura Kavala,

Vettimukal, Ettumanoor P.O', Kottayam-685631

0481-2533694, a rchanajjpt@ gmail.com

Punnathura

28. Karoor Rural Development'Society,

lst Floor, Panayudama Sangham Building,

Pala, Kottayam - 585 575

Ph:04822 -3t2693
E-mail : krdschartitypala@gmail.com-

Pala

IDUKKI 06 CENTRES

Adimaly
ldukki

29. Sopanam Family Counselling Centre,

Adimaly P.O. ldukki
D}a.frL9.F.A-??)949

CheruthonY
ldukki

30. Solidarity Movement of India,

Centra I Com mittee, Kanzh iku zhy, ldu kki 685606

Ph : 04852 -239256, 9447 t62351

31. Votrnt-rw Orgaization for SocialAction & Rural

Development (VOSARD), Kumily, ldukki
Dh . n1tQAq-???Rqo

Kumily
ldukki

Thodupuzha32. Savior International Charitable Society,

Saviors Home, New man college Road,

Thodu puzha Eist P.O.,Pin-585585

P h : 0485 2- 2 26 45t,9249883224 

-

Thodupuzha,
ldukki

33. Govt. Vridha Vikalanga Sadanam, Muthalakoctam

P.O., Pazhukkakulam, Thodupuzha, ldukki-585605

Dh .n4R6-??11024

District Women's Council,

ldukki ColonY P.O., ldukki-685602

Ph : 0486 2233094
EaNAKInaM 08 CENTRES

ldukkiColonY
34.

De- Paul Education Trust,

De- Paul Nagar, Ankamalisouth, Ankamali,
F rnrfrr rf am Ph:O484-6535638,2452527

Ankamali, Ernakulam
35.

Vimala Mahila Samajam,

FCC Provincial House, Nirmala Bhavan,

Muvattupuzha P.O., Ernakulam'-686651

Ph : 0484-2 832670, 2834546,9495382034

Cultural AcademY for Peace,

Door No. 4t11964,1" Floor, PiY3lli

Road,Ernakulam North, Kochin -682018'

Dh.nrQ,|r-? 1AqA?? 7?R5188

MuvattuPuzha,
Ernakulam

35.

Ernakulam North
37.

Rajagiri €ollege of SocialSciences,

Rajagiri P.O' Kalamassery, Ernakulam 683104

Ph : 0484-2550881,2555554

Kalamassery,

Ernakulam
38.



--aa-

39. Legal lndustrial& Socio Educatonal societv of
India, Opp.Vimala Gri public School,
Kothamangalam, Ernakulam -696691.
Ph :0485-2825136

Kuriakose Elias Service Society,

Kothamangalam

Ernakuiam

Ernakulam

Vimala College,
Thrissur

Vadakkancherry,
Thrissur

Erinjalakuda,
Thrissur

Mullakkara,
Mannuthy

Ayyanthole, Thrissur

Naikanal, Thrissur
KESS Bhavan, Naikanal, Thrissur-6g0001,
Ph : 0487 -2335516, Fax-233502i,

!.!n, kesstcr@ gma il.com
Erain Society, Mala p.O. ffrriizuiO80Tt
Ph : 0480-2 896977 ,97 465927 01

People's Council for Social Justice,
ACM Lord, AC City Building, Mathai Manjooran
Road, Opp: Mangalavanafi, Near High Court of
Kerala, Ernakulam-1 8, ph:04g4-2390090,2390140

5t. Jude Family Counselling Centre,
Near TELK, Angamali South, Ernakulam 6g3576 ,
Ph:0484-5491282
Govt. Mahila Mandiram,
Champakkara, poonithura p.O, Ernakulam
Ph :0484-2303664

Angamali
Ernakulam

Champakkara,
Ernakulam

THRISSUR 10 CENTRES
Kerala Vocational Training Centre,
Karthika Building, West Nada, Kodungalloor,
Thrissur-580664, ph : 04g0-2g09490,2g09290

Kodungalloor

44. I Vimala Community Extension Centre.
Vima f a College, Thrissu r-690009
Ph :0487-2321265

4s. j Kasthurba Gandhiwatio@
I Nedumpuzha, Thrissur.

Ph :0484-324466
46. I Pavana Service Society,

Market Road, Chalakudy. Thrissur
Ph:0480-2829210

Ph : 0480-2701964, 2707964

47. 
I 
Alex Voluntary Agency for nurat O"u"foprn.nt,

i AVARD Bhavan, Chalakudy, Thrissur
Chalakudy
Thrissur

Govt. Mahila Mandiram,
Ramavarmapuram, Thrissur
Ph :0487-2327258

Ramavarmapuram &
WPO Office, Thrissur

P.B. No.8, Mullakkara, Mannuthy p.O,

I!tg:9t6805s 1. ph:o487 -237 347 s
Center for Science and Technoiogy foiRural
Development, Near Civil Station.
Ayyanthol, Thrissur- G90003

brainsoqietyt@ hotma jl.com
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PATAKKAD 07 CENTRES

53. NationalService Society of lndia,
Mannarkkad P.O., Palakkad.

P h : 0492-202460,9 447 239553

Mannarkkad

54. People's Service Society,

Diocesan Pastoral Centre, Chakkanthara

Palakkad 578006

Ph : 0491-2520395,25277 84

Palakkad

55. SocialService League,

Mercy College, Palakkad

Pf N-578006, Ph : 0491-2515528,2543328

Palakkad

56. Govt. Mahila Mandiram,
Muttiku langara, Pa lakkad

PIN-678594, Ph : 0491-2552658

Muttikulangara

57. Human Resource Development Charitable Society

Sahrudaya Public Library, Mannarkad P.O.,

Pafakkad-678582, Ph : 9845507696

Mannarkad Hospital

Junction

58. Attapady Social Service Organisation

A55O Bhavan, Pakulam,Thavalam P.O.

Paf a kkad-57 8582, Ph : 0492-4253237

Attappady

59. Intergrated Community Development Centre

(ICDC), Sreekrishnapuram, Katampazhipuram P.O.,

Pafakkad-678633, Ph : 0465-2203688

Kadampazhipurarn,
Sreekrishnapuram

MALAPPURAM 05 CENTRES

50. P.Sarojini Amma Smaraka Mahila Samajam,

Kovilakom Road , Manjeri, Malappuram

Ph : 9447 t5843 5, 0483-2750028

Manjeri
Malappuram

61. National Service SocietY,

NSS institute Building, Perinthalmanna,

Malappura m. 679322, Ph : 0493 -3227843

Manathumangala
Perinthalmanna

62. Govt. Mahila Mandiram,
Rescue Home ComPound, Thavanoor,

Malappura m-679573, Ph : O494-2126671'

Thavanoor,
Malappuram

i 63.
I

I

l_
I oq.

Mujahid Education Trust, 7 /L94 A, M Square

Complex, Pavamani Road, P.B'No.60, Calict,t.
(FCC Malappuram) Ph: 0495-2720434

Kerala Mahila SamakhYa SocietY,

Mylappuram,
Malappuram

f.f ifrrU*
District Office Malappuram, Near Police Station,

Nifambur. Malaoourarn, Ph : 9447t1127 L

KOZHTKODE 10 CENTRES

$s. Vanitha Welfare societY,

Arora Building, Railway Station Road, Vadakara,

Kozhikkode 67310t
Ph : 0496-2525053, 9895706624

Vadakara

55. Soya MahilaSamajam,

Haseena Building, Panniyankara, Kallai,

Panniyanakara,

Kozhikkode



a(

Kozhikkode
Ph : 94466 82299, 9847 0tO473

67. Yuva Sahithee Samajarn
Sahithee Nagar, Abdu Barami Road,

{Francis Road), Kallai P.O. , Kozhikode 673003
Ph :98463 2 2328, 0495-23 0448 1

Kallai, Kozhikode

58. Govt : Short Stay Home,
Near Juvanile Complex, Vellimadukunnu,
Kozhikode -5730t2, Ph : 0495-2731,883

Vellimadukunnu,
Kozhikode

59.' SNEHA (Social Network for Education, Research
and Human Action), 3t/6L7 ,lst Floor, Opp. Indira
Electrical Works, P.O. Vadakara,
Kozh ikode. 57 3t01, Ph : 0496-25 13413

Vadakara

70. Kerala Soap Industries Federation,
Building No.5/654, Arricadu, Nallalom Road,
Naf lafom, Kozhikode 673027 P\:0495-242O7G9

Arricadu, Nallalorn

71. Anweshi, Women's Counselling Centre,
Kottoli P.O., Kuthiravattom, Kozhikode 073016,
Ph : 0495-27 4437 O, 27 44t28

Kottoli, Kozhikkode

72. Pera m b ra M ekha la Va n itha Co-Operative Society,
Near San kham Theater, Perambra p.O, Kozhikkode
Ph :0496-2610632, 9846787 422 {M),
97 45243099, 9 496282629

Perambra

73. lntegrated Development Centre
Thamarassery, KC Tower, Opp. Mini Civilstation,
Tha marassery, Kozh ikkode-673573,
Ph : 0495-2 220300, idcthamarassery@yahbo.com

Thamarasseri

74. Mahatma Arts and Sports Club
Kalpathur P.O., Meppayur, Kozhikkode
Ph : 94950507 40, 984549590i.

Kalpathur, Meppayur

WAYAN.AD 05 CENTRES

75.

76.

Womens Voice
Thazhekuppadi P.O., P.B. No.13,
Sulthan Batheri P.O. 673592
Ph : 9847 122846,0493 5-22 1080.

Sulthan Batheri

I

Parathottam Karshaka Vikasana Samithy,
Va rayal. P.O.Thala ppuzha,Wayanad
Ph : 04935-27Q3L8, 2562L7

Mananthawadi,
Wayanad

77, Arshabharath Bahujana Bodhavaikarana i

Gramavikasana samithi, CentralOffice, 
I

Nathamkuny, Wayanad ph: 0493G-Z82SCO, 
i281889 "l

Kappamkolly,
Meppadi, Wayanad

78. Neethivedi, MTC building,
Kalpetta North P.O., Waya nad.673122
Ph :04936-2 04266, 9 447 64037 8

Kakkavayal,

Kalpetta
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79. Sreyas,

P.B.No:77, Sulthan Batheri,

Wavanad

Sulthan Batheri

KANNUR 06 CENTRES

80. Social ActionGroup for Science Technology&

Humanity in RuralAreas, Ezhome P.O.,

Kan nu r 57 t334 Ph : 0497 -287OI3I, 94477 49I3t
Sasthra.org@ gmail.com

Pazhayangadi

81.

82.

81

Tellichery Social Service SocietY,

P.B.No.70, Tellich6rry, Kannur

Ph : 0490-234227 O, 23257 97

Tessstellicherrvlg66@gma i l.com

Tellicherry,
Kannur

Govt. Mahila Mandiram,

NethajiRoad, Chirakkara P. O.

Thalassery, Kannur 67 O1O4

Ph: 0490-2321511-
mahilatlv@smail.com

Thalassery

Malabar Social Servlce SocietY,

Sreepuram, Pallikunnu P.O, Kannur 670OO4

Ph; 0497 - 2701833
infn6)rnrcqc in

Sreepuram, Kannur

Chalode84. Peoples Action for Community Empowerment

(PACE), Bus Stand, Chalode, Edayannur PO,

Kannur-570595,
Ph : 9946678858, 9995551080, 9497300402,
lzrnnr rrnaro6omail-com

Talap, Kahnur
85. H rudaybram PsYcho Centre

Civil Station P.O., Talap, Kannur-570002

Ph : 94966 L8759, 0497 - 27O8OOL

hrmsoc2013@email.com
rasapr:rrn 02CENTRES

Govt. Mahila Mandiram

Paravanadukkom P.O., Kasargode

Ph:04994-235201

Paravanadukkom,
Kasargode

| 87.

86.

Mujahid Education Trust

L7 /tglA, Msquare Complex,Pavamani Road,

P.B.No.60 Calicut, (FCC, Kasargod)

Ph : 0495 2720601, 0499429177 1-

FCC, NulluPPadY,

Kasargode



UST OF SHilTER HOMES
Name & Address of the Institution

The Dale View,

Punalal P. 0., Poovachal, Thiruvananthapuram 695575,

Ph : 0472 - 2882063, 9446173063, 8893884463

Quilon Social ServiceSociety

Fathima Road, Kollam - 691013,

Ph : 0474 -2797438,9M7155677, 9496780638

Fffi30

Gandhi Bhavan lnternational Trust,

Gandhiii Nagar, Kundayam P.0., Pathanapuram,

Kollam 689695, Ph : 0475 - 2355573, 9946251200

Association for Social lnvolvement in India (ASSlSl),

ASSISSI Shelter Home, Paingana, Mundakayam P.0.,

Kottayam 686513, Ph : 8547798447

Saint John of GoC Hospitali$ Society

Kattapana South PO, Ambalakavala, ldukki 685515

Ph:04868 251450

Distsict Women's Council,

Jilta Panchayath Junction, Painavu, ldukkiColony P.O.,

ldukki-685602, Ph : 0486 2233094, 9447253787,

Mahima Cluster,

Alpara Junction, Kannara P.0., Thrissur'680652

Ph : 9497069271

National Service SocietY of lndia,

Mannarkkad P.0., Palakkad.

Ph : 0492-202 460, 9447 239552

M.E.S. Ladies Wing,

Tirur- 1, Malappuram, Ph : 8606791532

Muiahid Education Trust,

51395, Near Vengali Fly over, Elathur Post, Kozhikode - 673 303'

Ph : 0495 - 2720601, 8547098370

Parathottam Karshaka Vikasana Samithy,

Varayal P.O., Thalappuzha, Mananthavadi,

Wayanad, Ph: 04935 256217, 9496103165

SASTHRA Family Counseling Gentre

Ezhome P. 0., Payangadi, Kannur - 670303'

Ph : 0497 -2871U4,2870535
SnetrasaOan Rehabilitation Centre for Mentally lll

Snehasadan Shelter Home, Padannakkadu {Po)'Kaniangad

Ph : 9496112390, 0467'2200884

Kerala Mahila SamakhYa SocietY

Baldukkom, Cherkkata, Ghenkala P.O., Kasargod 67'1541

Ph : 04994281670

w

12.

13.
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D istm'uf i
N"4 lv*,lns :

Name of Institution &
Phone No.

\

Divine Care Centre for
Men, Santhipuram
Meloor, Chalakudy
Thrissur
Divine CaitCtntre,
Santhipuram
Vadakkummuri
Meloor, Chalakudy
Thrissur
Karunya Nikethan,
Santhi Nagar,
Chengallur.P.O,
Puthukkodu,
Thrissur-680 312
Seyon Charity Home
Kadukuttv Thrissur
Charishma

-fi,-rSJ urY

/,

lt 
,!

a

LIST OF INSTITUTION RECOGNIZED BY THE CONTROL BOARD

; i Puuirriilcl.iir.i.l'.O.

I I Chuvannamannu,
I I Thrissur - 680 652

l6 lSanthiNilayam
t I Kuzhavooi, Thrissur
l/ -Is;h.l"y.;' --
l' lCharitableTrusr
I I Mundathikode
| | Thrissur-680 S9S
I ^ ----T---
l8 lDamiyanlnstitute
I lAyyappankavu.P.OI I Thrissur -680 751!if __t_ __
| 9 | Snehalayam

| | Mundathikode
I lThrissur
I io- f Kr-ipa Bda',

I Kottanellur, P.O
I Thrissur 680 672

T73T
01.12.10

1794
o1.05.11

I 854
01.07.1 I

1775 Rehabilitation
Centre for
It'lentally cured
fvlen & Women.

Home for Mentally
challenged Men &
Women & oldage

Rehabilitation
Centre for Mental

tients
Mentally
clifferently abled
l3oys & Girls

4

Latest Re. j Category of
No&Date llnstitution

Mentally Cured
Rehabilitation

I Centre (Men)

Mentally Cured
Rehabilitation
Centre (Women)

r624
o1.o1.10

30.10.o1

Home for Mentally
Retard (Men)

Home for Mentally
Retarded

LII2 I Home for the
0 1.09. I 1 i desritute W<.ruren 100 | 59

Home for Mentally



40 +!+ffi

ffi
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sl.
No.

'r-
Name of Instituti; &

Ph<lne No. No & Date

tl

Sevanagiri Sevanalaya
Society, Sevenagiri
Kolkunnu.P.O

t864
o1.09. i 1

Annalloor-680 73I

Proin..f."n, gf,"u""-
-Christ 

Nagar
Irinjalakuda, Thrissur

Category of
Institution

Mentally
I challenged Men &

Gt.st R;. Rema
rksF+J fl

F50qJ?1q)n
)v t<

il-ol,

+,
bo
(<

Ok+lo

i-i-
L

l3 Viyathi Bhavan
Pullur P.O,
Irinjalakuda, Thrissur

Karunya
ltchabili tation Centre,
Itullur.P.O
I rinj ala,kuda, Thrissur
St.Joseph 's Mental
Health care Homc,
Pullaztry, 'fhrissur-
680 012

Centre for
Mqntally
challenged
patients
women-200
Men-32

1895
01. 12. l 1

1989
12.O7.89

1990
12.07.r2

2073
14.01.13

2(.r

women | 60
Men-30 |

_ll&ss"-3o _ l__
Flome for Me"tatty 1--
challenged I f OO
B-sO G-sO I

H"*. f"; M."i"lly -f --"-
challenged Women I SO

I
I

H";;f*-M"*"tt'- l- -
challenged Women i ZS

o
hJ{,, /\J ,..'
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